IN THE SUPREME COURT OF INDIA
CIVIL APPELLATE JURISDICTION

CIVIL APPEAL No. 13301 OF 2015

IN THE MATTER OF:

Subrata Bhattacharya ...Appellant
Versus

Securities and Exchange Board of India ...Respondent

OFFERS TO PURCHASE PROPERTIES OF PACL LTD. RECEIVED BY

THE JUSTICE (RETD.) R.M. LODHA COMMITTEEE (IN THE MATTER OF
PACL LTD.) AFTER CLOSURE OF INVITATION FOR EQOIs NOTIFIED

VIDE PUBLIC NOTICE DATED 06.02.2020, .LE. WITHIN THE PERIOD
SPECIFIED BY THIS HON’BLE COURT.,

INDEX
Serial Details PAGE(S)
No.
1. Copy of offer dated 10.02.2021 of Ms. Sneha Jindal 1-13
received through Riz United Infratech Pvt. Ltd.
2. Copy of offer dated 18.02.2021 from Conlecta Capital 14-17
Advisors Pvt. Ltd.

Dated: 01.03.2021

NODAL OFFICER CUM SECRETARY,

THE JUSTICE (RETD.) RM. LODHA COMMITTEEE
(IN THE MATTER OF PACL LTD.),

Mumbai.
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b 2 e \ Date:- 10/02/2021
To, i -
Nodal Officer Cum Secretary, | b= o LA
st shan, liead|
1
BKC Bandra (EaSt)’ SEBI/IW/F/20210211/0000007697

Mumbai — 400 005.

SUB - Expression of Interest for the purchase of property with the MR No.
18603-16, NOIDA City and State of UTTAR PRADESH.

Dear Sir,

I Sneha Jindal w/o Avinash Jindal have submitted our EOI For the Purchase of the Property
with MR No. 18603-16, Located in NOIDA City and State of UTTAR PRADESH.

We have also submitted the Cheque worth Rs 7,08,750 /- Only. Cheque are as follows
Bank Name :- HDFC Bank
Branch :- Anupshahr
Cheque No :- 000173

| will submit further drafts as per requirement as per due course in case there are any
discrepancies in our offer. We would be glad to remove in coordination with your good office.

We hareby state. declare and undertake that myself.

A-2008, Shri Swami Samartha Deep Building, Indra Darshan Phase (3),
Oshiwara, Andheri (W), Mumbai - 400053.



RIZ UNITED INFRATEC PVT. LTD. ?

E: arf_110313@yahoo.com / Mob: 9619384169

¢ Not barred by the securitization and reconstruction of financial Assets and Enforcement
of Security Interest Act 2000 the prevention of money Laundering ACT, 2002 or any other
law related to or associated with PACL Ltd.

¢ Are not related to or associated with PACL Ltd.

e Are legally competent and authorized to enter contact

* |/We declare that |/We have read and understood the terms and conditions stipulated in
the public Notice date February 06, 2020 which is available on the website
www.sebi.goy.in HYPERLINK http://www.sebi.gov.in/ and — hereby agree to abide by

them

* |/We hereby state that the particulars stated herein above are true and correct to the
best of my/our information, knowledge, and belief. I/We understand and agree that if
any of the statement / information reveaied by me/us in the offer is found to be incorrect
and / or untrue my/our above offer shall be rendered invalid and ignored and in such case
the EMD paid by me/us shall be refunded.

We are enclosing herewith audited balance sheets for the immediately.

Thanking Yours

Yours Faithfully

A-2008, Shri Swami Samartha Deep Building, Indra Darshan Phase (3),
Oshiwara, Andheri (W), Mumbai - 400053.
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Conlecta Capital Adviscrs Private Limited 757

Registered Office: 1103/ D wing, Sapphire CHS Ltd.,
Poonam Garden Layout, Opp. SK Store,
Mira Road (East), Mumbai -401107

E-mail id: bsrajpurohit@outlook.com
CIN: U74140MH2007PTC175886

T, w. f&. . %/Egl
§ &

Date: 18t February, 2021 /N0 0970

e |
The Nodal Officer cum Secretary, osts 18 FEB 2071 |
Justice (Rtd.,) R.M. Lodha Committee (In the matter of PACL) .
Mumbai - 400051. -
Respected Sir, ¢

Sub:  Proposal/ Expression of Interest for the purchase of the property at Village \/

Tighar and Nagurle Tehsil - Karjat Dist. Raigad- Maharashtra ,w)\,v
w >
We would like to submit our Expression of Interest (“EOI") along with proposed whéd)

consideration for properties as mentioned in Annexure -A.

We shall propose to pay the total consideration of Rs. 174347703/- (Seventeen
Crore Forty-three Lacs Forty-seven Thousand Seven Hundred and three only) after
receipt of intimation for acceptance of EQI by the Hon’ble Committee:

1. 25% of consideration amount (Rs. 4,35,86,925/- Four Crore Thirty-five Lacs
Eighty-six Thousand Nine Hundred and Twenty Five Only} shall be made
within 10 days from the date of receipt of intimation for acceptance from the
Hon’ble committee.

2. Balance (75%) (Rs. 130760778/- Thirteen Crore Seven Lacs Sixty Thousand

Seven Hundred and Seventy-eight only) will be made within 45 days from the
date of receipt of intimation for acceptance from the Hon’ble committee.

We confirm that we shall complete all the payments within the time line of 45 days
from the receipt of intimation for acceptance of our proposal/expression of interest

DR

SEBI/!W/P/202102 18/0000009140




Conlecta Capital Advisors Private Limited
Registered Office: 1103/ D wing, Sapphire CHS Ltd.,
Poonam Garden Layout, Opp. SK Store,
Mira Road (East), Mumbai -401107
E-mail id: bsrajpurohit@outlook.com
CIN: U74140MH2007PTC175886

We further declare that our entity and our selves are not related and associated with
PACL in any manner or whatsoever and further declare that we are agreeable to all
the terms and conditions as notified by the Hon'ble Committee in this regard.

We would request you to kindly appraise us the decision of the Hon’ble committee
for the above.
Thanking you

Your Truly
For, Conlecta Capital Advisors Private Limited
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S.No. MR No Survey No_Khaasra No AREA{ VILLAGE THHSIL DISTRICT STATE

1 25550-16 34/8 2.29803 | TIGHAR Karjat Raigad Maharashtra

2| 25551-16 16/13,16/15,(15+17) 16/23 & 16.23447 TIGHAR Karjat Raigad Maharashtra

3] 25552-16 32/5,34/6D, & 34/6B 5.90569 TIGHAR Karjat Raigad Maharashtra

4] 25553-16 32/7C, 7D, 7E, & 31/2 7.1659 TIGHAR Karjat Raigad Maharashtra

5{ 25554-16 16/14,16/12,16/9,& 16/21 3.4594 | TIGHAR Karjat Raigad - Maharashtra

6] 25555-16 18/10,20/4,20/2,21/9 & 21/8 1.613563 | TIGHAR Karjat Raigad Maharashtra

7] 25556-16 16/1,16/3,& 16/22 4,05 | TIGHAR Karjat Raigad Maharashtra

8| 25557-16 47/9 1.82854 | TIGHAR Karjat Raigad Maharashtra

16/2,16/6,22/1A,25/1A-1 & 25/1A-2, . .

. 25558-16 25/1A-3,25/1B-1, 44/14, 51/2, 52/38 9.09328 | TIGHAR Karjat Raigad Maharashtra
106} 25559-16 41/2,46/1,47/1,50/1A-1 & 50/1B 9.150113 TIGHAR Karjat . Raigad Maharashtra
11} 25560-16 16/19 042007 TIGHAR Karjat Raigad Maharashtra
12| 25561-16 34/15 3.65708 | TIGHAR Karjat Raigad Maharashtra
13| 25562-16 16/16A & 16/16B 4.37367 TIGHAR Karjat Raigad Maharashtra
144 25563-16 44/11,54/2A,16/18B & 16/10 452193 | TIGHAR Karjat - - Raigad Maharashtra
15| 25564-16 44/6,44/7, & 44/3 4.54664 | TIGHAR Karjat Raigad Maharashtra
16] 25567-16 55/16 & 55/1B 1.85325 TIGHAR Karjat Raigad Maharashtra
17] 25568-16 34/12,34/9,34/5,32/10,&57/2 3.68179 | TIGHAR Karjat Raigad Maharashtra
18] 25569-16 34/11 0.88956 | TIGHAR Karjat Raigad Maharashira
19] 25573-16 13/3,44/2 & 47/2 516439 | TIGHAR Karjat Raigad Maharashtra
20| 25574-16 55/1 0.892031 | TIGHAR Karjat Raigad Maharashtra
21| 25575-16 54/1 0.17297 | TIGHAR Karjat Raigad Maharashtra
22| 25576-16 59/4 0.19768 | TIGHAR Karjat Raigad Maharashtra
23| 25577-16 16/8,11,17/A,17/B 5.977349 | TIGHAR Karjat Raigad Maharashtra
24] 25578-16 32/1 1.50731 | TIGHAR Karjat Raigad Maharashtra
25| 29289-16 59/4 0.2 TIGHAR Karjat Raigad Maharashtra
26| 32595-16 54/1 0.175 | TIGHAR Karjat Raigad Maharashtra
27| 32596-16 16/8,16/11,16/17 A, 16/17 B 6.048 | TIGHAR Karjat Raigad Maharashtra
28| 32597-16 13/3,44/2,47/2 5.225 | TIGHAR Karjat Raigad Maharashtra
29| 32598-16 34/11 0.9 TIGHAR Karjat Raigad
30| 32599-16 55/1 0.903 | TIGHAR Karjat Raigad
31] 32600-16 22/4, 28,29 0.67 | TIGHAR Karjat Raigad
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S.No. MR No Survey No_Khaasra Ne AREA! VILLAGE TEHSIL DISTRICT STATE
32| 32907-16 16/16A, 16/16B 4.373 TIGHAR Karjat Raigad Maharashtra
33] 32908-16 44/6,44/7,44/3 4.546 | TIGHAR Kariat Raigad Maharashtra
34] 32909-16 34/13,34/9, 34/5,32/10,57/2 3.681 | TIGHAR Karjat Raigad Maharashtra
35| 32910-16 8/1,8/2,8/3 & oth as per sale deed 4.714 | NAGURLE Karjat Raigad Maharashtra
36| 32911-16 55/16, 55 1.853 | NAGURLE Karjat Raigad Maharashtra
37| 32912-16 14/9,20/1,52/5,38/2 1339 | NAGURLE Karjat Raigad Maharashtra
38| 32913-16 16/13,16/15/(15+17),16/23, 62/3 16.234 | TIGHAR Karjat Raigad Maharashtra
39| 32914-16 34/8 2.298 | TIGHAR Karjat Raigad Maharashtra
40| 32915-16 16/14,16/12,16/9,16/21 3459 | TIGHAR Karjat . Raigad Maharashtra
41] 32916-16 32/7d,32/7k,31/2,32/7e 7.183 TIGHAR Karjat Raigad Maharashtra
42] 32943-16 16/1,16/3,16/22 . 4.003 | TIGHAR Karjat Raigad Maharashtra
43| 32944-16 32/5,34/6D, 34/6B 5.906 | TIGHAR Karjat Raigad Maharashtra
44| 32945-16 15/10,20/4,20/2,21/9,21/8 1.614 | TIGHAR Karjat Raigad Maharashtra
45| 32946-16 34/15 3.657 | TIGHAR Karjat Raigad Maharashtra
16/2,16/6,22/1A,25/1A/1,25/1A/2, . .
» 32947-16 25/1A/3,25/1B/1, 44/14, 51/2, 52/3B 9.106 | TIGHAR Karjat Raigad Maharashtra
47| 32948-16 41/2,46/1,47/1,50/1A1,50/1B, 9.15 | TIGHAR " Karjat Raigad Maharashtra
48] 32949-16 47/9 1.829 | TIGHAR Karjat Raigad Maharashtra
491 32950-16 44/11A,54/24A,16/18B, 16/10 4.539 | TIGHAR Karjat Raigad Maharashtra
Total (Acre) 202.2597 ) | ]|
B Total { Hectare) 81.8534 | |

offer Rate Per Hectare Rs.2130000/-
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